IN THE CENTRAL ADMIN ISTRAT IVE TRIBUNAL ; HYDERAB/AD BENCH ||

AT HYDERABZAD : |}

0.4.No, 1039/97 Date of Order : 30,9,59 |

BETWEEN : !

1, B.V,.Subbaiah i |
2. M.R,5%,.Prakasa Rao | : |
3, P,Surya Prakasam ‘

4, K.V.S5.Bharachary . \
5, P.VJ am@ﬂamm@é | |
6. M.Venkateswara Rao ‘ '

7. N.$,.Prakasa Rao .. /Bpplicants, |

‘ |
..‘m-: ] : ‘ \ 'l
1, The Chairman, o 1}

Te lecom Commission, ’.

Hew Delhi, ‘

| |
2, The Chief General Manager, L
Telecommunication, | |
A P.Circle, Hyderabad, «+ Respondents,
| |

v |
Counsel for the Applicants oo MCLK, Lekshminarasimha |

|
|

|

|

|

|

|

‘ |

Counsel for the Respondents: .o Mr.V.Rajeswara Rap |
: |

|

|

|

|

|

|

|

i |

CORAM 3 |
A '

HON‘BIE SHKI R RANGARAJAN : MEMBER (ADMN,)

!

HON'BLE SHRI B,5, JAI PARAMESHWAR : MEMBER (JUDL.)

- e -

0 R

—

| |
ER | |

X As per Hon'ble Shri R,Kangarajan, Member (Adm,) X |

Mr,&, Laks hminarasimha, learned counsel for the l‘

applicant and. Mr.V.Rajeswara Rac, learned Standing counsel |

for the respondents,
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se?2
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2. There are seven applicants in tpis G4, They were

given notional date of promotion to the post of Assistant
- Engineer in TES Group-B w,e,f, 18,4,79 by order No ,TA/STA/
70/4/XXIX dated 25,2,97 (A-2), The names of applicant No,1
stands at 51,No,23, applicant No,2 stands St S1l,No,.23,
applicant No,3 stands at 81,No,25, applicant Mo,4 stands
at 8 1,No,3Q, Thé name of the applicant!ﬁo.s is not in the
list. Applicant No.6 stands at S1,No,48. The name of the
applicant No,7 i3 also not found in the list,
TSN

e ,’elvh !
order of this OA ie-sdiwen only for applicantyNos,1, 2, 3,

Hence the

4 & 6 only,

3. The applicant No.1 namely Sri B.V.Subbalah is at

of 10,
51,No,300 of senjority list Ko,X at page—g £ His deemed

date of promotion is given from 23.12.87.! Whereas he hapL,
been given notional promotion right from 18.4.79 as Per the
previous order referred to above, Applicant No,2 nanmely

S5ri M.R.S.Prakasa Rao is in the seniority ilist No,IX at

page 15 of 20, His deemed date of promotion is shown as

3%.1.86 instead of the date of notional prbmotion 18.4.79,
The applicant No,3 namely P,Surya Prakasam is at S1,¥o,452

|
at semiority list No,VIII at page~ 12 of 16, His deemed

|
date of promotion is shown as 21,11,.,84 whereas he haskglready

been given notional promotion from i8,4,79, The applicant

2 |
No,4 namely K;V.S.BharacharYLgt S1.No,248 in seniority list

No,X at page-7 of 10, He ha& been given hi:s deemed date of

promotion from 23,12,87 instead of 18,4.79 as per the earlier

order, The applicant No.6 namely M,Venkateswara Rao is at
) |
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|

i

|
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81,No, 248 in seniority list No.V;I at piage No,2, His |
-deemed dat; of promotion is shown és 29,8,83 instead of \

16.4.75, - |

|

|

|

!

|

|

|

|

| . o : |
4, The contentions raised in this' O_AI\the relief

asked for are the same as the contentions and relief

asked for in OA.770/97 which is allowed| today. |

5. In view of the above this OA is also allowed directing\:

/

the respondents to adhere to the directions given in 03.770/§'

of date, |
6, The OA& js orxdered accordingly, N‘o costs, |
7.

The names of ap'plicént Nog, 5 andi 7' aid not tally \

|

!

|

with the order dated 25,2,97, Hence as f‘:tated earlier |

. . : i '

no order'is passed for them, They may take such judicial ‘.
|

|

w

| |
proceed ings ‘available to them, -

M,

6 (Judl.)

30 A0

{ R RANGARATAN ) .
| Menber (Admn,) |

Dated s 30th Septenmber, 1999

|
(Ojctated in Open Court)
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